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Crimnal Appea

AM RKA PRASAD

REG STRAR COURT. 2 SECTI ON 1|
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR MV RAMESH
No('s) . 1282- 1284/ 2015

Appel | ant ('s)
VERSUS

STATE OF U.P. & ANR ETC Respondent ( s)

(with appln. (s) for exenption fromfiling OT.)

Date : 15/07/ 2016 These appeals were called on for hearing today.

For Appellant(s)

For Respondent (s)

Records.
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Deepak M shra, Adv.
D nesh Kumar Garg, Adv.

==

Sudeep Kumar, Adv.
C. D. Singh, Adv.

A. K. Sharma, Adv.
Dushyant Parashar, Adv.

s =%

Ms. Abha R Shar na, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Remi nder to the concerned Court for renmitting the Oiginal

Li st again on 26.8.2016.

(M V RAMESH)

Regi strar



